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NOTES OF THE REGISTRY 
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0rder dated 29.601 
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Learned counsel for the petitioner 

is absent when called. It is submitted by 

Shri A.K.Bose that final order in the cases 

referred to in order dated 12.4 .2001 has 

not been passed by the Hon'ble Supreme Court 

and the matter is still pending. in view of 

this the matter is posted to 2.8.2001 for 

hearing peremptorily. In the meantime Shri Bose  

to cbtain instructicns. 
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